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- BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 817 of 2024

.. NOTARIAL &

¥ _iIN THE MATTER OF:
RAJ KUMAR ...APPLICANTS
VERSUS

STATE OF UTTAR PRADESH & ORS.  ...RESPONDENTS

RESPONSE ON BEHALF OF RESPONDET NO. 2, UTTAR
PRADESH POLLUTION CONTROL BOARD

I, Rajendra Prasad, S/o Late Shri Vishnu Ram, aged about 58 years,
Regional Officer, Uttar Pradesh Pollution Control Board, Meerut,

U.P. do hereby solemnly affirm and declare as under:

1. ThatIam well conversant with the facts and records of the present
case, hence am competent to swear this affidavit.

p

‘;;-“-:_\:2_ That this Hon'ble Tribunal has vide its order dated 09.01.2026

\
A

5, i
| = | directed as under:

“.....1. The Applicant has filed the rejoinder enclosing
therewith the google images as Annexure A-1
and A-2 in support of the plea concerning
violation of siting criteria. Learned counsel for
the Respondents seek three weeks’ time to file
additional reply, if required in response to the
plea taken in the Rejoinder. Leaned counsel for
the Applicant has also pointed out that the CTO
granted to the Respondent No. 4 has expired on
31.07.2025.
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2. Learned counsel for the UPPCB seeks two
weeks’ time to obtain instructions, if the

Respondent No. 4 is operating or it has applied
for renewal of the CTO.”

3. That brick kiln namely M/s Mahadev Brick Field- 2, Khasara No.
300, Village- Halalpur, Bagapat has not applied for renewal of
Consent to Operate (CTO) dated 06.10.2022, which expired on
31.07.2025. Itis submitted that a letter dated 18.02.2026 has been
issued to the project proponent to the effect that the brick kiln
shall not operate without the valid Consent to Operate.

A true copy of the letter dated 18.02.2026 is annexed herewith

and marked as Annexure R2/1.

4. That an inspection of the brick kiln in question was carried out by
the official of UPPCB, Meerut on 12.02.2026 and brick kiln was
found closed during the inspection. It was also observed that the
moulding work of brick was not being done.

A true copy of the inspection report dated 12.02.2026 is enclosed

herewith and marked as Annexure R2/2.

o

DEPONENT

VERIFICATION

I, the abovenamed deponent do hereby verify that the contents of
above affidavit are true to my knowledge. No part of the same is false
and nothing material has been concealed therefrom.

Verified on this the J»7h  day of March, 2026 at Meerut, U.P

—u

S DEPONENT

AKHILESH KUMAR
NOTARY MEER!
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ANNEXURE R2/1 3
Phone :- 0121-2577676
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ANNEXURE R2/2

Inspection report of M/s Mahadev Brick Field- 2, Khasara No- 300,
Village- Halalpur, Bagapat.

The inspection of above mentioned brick kiln is carried out of dated
12.02.2026. Brick kiln was found closed during inspection. Mr Rajeev
Khokar, representative was present during inspection. The details are
given as below: -

1. Brick kiln is established in year 2013 after obtaining the Consent to

Establish (CTE) order dated 29.06.2013 from UPPCB.

2. Latest Consent to Operate (CTO) order has been issued to said brick

kiln vide order dated 06.10.2022 and CTO order valid for 31.07.2025.
3. Brick kiln has not applied for renewal of Consent to Operate (CTO)
after expiring the validity dated 31.07.2025 of issued CTO order vide
dated 06.10.2022 neither informed that brick kiln will operate in Ent
. Bhatta season 2025- 2026. Letter dated 18.02.2026 has been sent to
}M‘iz!rick kiln that brick kiln will not be operated without valid CTO. Copy

/-, jof letter is being enclosed herewith and marked as Annexure-1

.—"/'

\‘_‘ :Z??'z':_"f:_:__?l{‘:'Brick kiln was found closed during the inspection. It was also found
that moulding work of brick was not being done.
5. During inspection, it was informed by brick representative that brick
kiln will not be operated during current Ent Bhatt season 2025- 2026.

The above inspection report is presented for your perusal and
necessary action.

Al
(Ran Vijay) (Yogesh Kumar Misra)
JRF Assistant Env. Engineer

Regional’O{mer
Ay
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AKHILESH KUMAF-
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